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CEOs of insurance companies, CMDS of corporate agents
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Circular reqarding rescheduling/Postponement of exams for individual agents
and SPs scheduled till 31/03/2020 with 1lI
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Keeping in view the Advisory from the Ministry of Health and Family Welfare-
‘Advisory on Social Distancing Measure in view of spread of COVID-19 disease, we

may advise the individual agents of insurance companies and specified persons of

corporate agents to postpone or reschedule their IC-38 exams after 31st March,
2020.
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This Advisory is enclosed herewith for information.
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